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Title: Introduction of the Appropriation (Railways) Bill, 2007. (Motion adopted and Bill passed.)

MR. DEPUTY-SPEAKER: The House will now take up item no. 21.

st |Te] WS ¢ weled, § YA Rl § [ Yo &y faki @l 2006-2007 @1 el @ v wRa @ dfea iy #
W Ffaw ok IRMET 3 derg iR A B e & 9 s F1 Rwenfia s @ rgafa & sl

MR. DEPUTY-SPEAKER: The question is:

“That leave be granted to introduce a Bill to authorize payment and appropriation of certain
further sums from and out of the Consolidated Fund of India for the services of the financial
year 2006-07 for the purposes of Railways.”

The motion was adopted.

sft |re] WIS @ weley, # Rfwe wRenfia *exar gl

MR. DEPUTY-SPEKAER: The Minister may now move for the consideration of the Bill.
it efre] w¥Te @ Weley, H yRerd Bl §:-

“fp Yerd & Ao faxig @l 2006-2007 &t AGRll & oy 9Ra &1 dfea [ § S ok IRE & W
IR AT ®1 Wiffpd - arel fagas wR fa=mr fear smg

MR. DEPUTY-SPEAKER: The question is:

“That the Bill to authorize payment and appropriation of certain further sums from and out of
the Consolidated Fund of India for the services of the financial year 2006-07 for the purposes
of Railways, be taken into consideration.”

The motion was adopted.

1/6



10/25/2018

* Published in the Gazette of India, Extraordinary, Part-II, Section- 2 dated 9.3.2007

** Introduced with the Recommendation of the President.

MR. DEPUTY-SPEAKER: The House will now take up clause by clause consideration of the Bill.

The question is:

“That clauses 2 and 3 stand part of the Bill.”
The motion was adopted.
Clauses 2 and 3 were added to the Bill.
The Schedule was added to the Bill.
Clause 1, the Enacting Formula and the Long Title were added to the Bill

it fTef WIS @ #eley, H yrd oxdl §:-

“fr fadws 31 aiRa fear s
MR. DEPUTY-SPEAKER: The question is:

“That the Bill be passed.”

The motion was adopted.

MR. DEPUTY-SPEAKER: The House stands adjourned to meet again on Monday, the 12" March, 2007 at

11 a.m.

17.55 hrs.

The Lok Sabha then adjourned till Eleven of the Clock

on[r84] Monday, Marchl2, 2007/Phalguna 21, 1928 (Saka).
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